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Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Sub: Earned leave'

Ref Your letter No. MACT/1941/21 dtd. 08.10.2021'

Copy to:

Madam,

with reference to the above, I am directed to inform you that your prayer for

casual leave on 16.10.2021, could not be accepted, as you have already availed tw€lve days

casual leave so far in the year 2021. Instead, you have been granted earned- leav-e on

iC.iO.ZOZf along with station leave permission from the morning of 12'10.2021

tiil the morning of 21.10.2021 (preffixing 12.10.2021 to 15.10.2021 and suffixing

l7.lo.2o2|&18.10'2021to20.10'2021),subieatosubmissionofyourapplicationfor
.urn.J i.ur. in prescribed format along *itn Leare Admissibility Report from the office of

prin.,pui e..orniant General (A&E), Assam. Further,. you have been directed to hand over

.f irg! ;.tp".tively to the lri-cnarge District & Sessions Judge, Kamrup(M)' Guwahati'

Yours faithfullY,

6d,l^

JT.REGISTRAR (VIGILANCE)

l.iL0
Memo No.Hc.vrr-3to(Pt.)/ Lssst E)9'3'tt, aarcd /8') o' 24Lt

Smti Selina Begum,
Presiding Officer,
STAT, Assam, & Member, MACT-I,

Kamrup(M), Guwahati. L
Dated Guwahati rc 2$ October, 2021.

General (A&E), Assam,

Kamrup(M), Guwahatl.

Guwahati, for
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1. The
tn

Principal Accountant
ation.

2. e District & Sessions Judge,

. The Project Manager, Gauhati High Court
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